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s_THE INDIAN TARIFF (AMEN'DMENT) ACT 1958
g No 32 QF 1958 o ,
h [26th December, 1958]

An Act tUL'[her to amend the NIndJan Tariff Act, 1934 -

' BE it enacted by Parhament in ‘the Ninth Year of the Republic

of Indla as follows

1 (1) Th1s Act may be called the Indlan Tarlﬁ (Amend.ment)
Act, 1958 \ _ i

i

(2) The provisions of clauses (i) and (vz) of ;section 2 ; [nelatmg'

to Items Nos. 18, 28(1), 28(17), 48(1), 48(4), 48(5), 48(7); 49(3) and

.~ 71(14)] shall come into force on the firgt day of January, 1959, and

“the remamlng provisions shall come mto force at once.

32 of "/9_34~ o 2In the First Schedule to the Indlan Tariff Act, 1934,—
(i) in Items Nos 18, 28(1) 28(17) 48(1) 48(4) 48(5) 48(7)
~and 49 (a)— : .

&,

Short  title -

and com-
_mencement,

Amendment
" of First
Schedule.

(2) in the third co,lumn headed “Nature of duty” for )

the  word" “Protectlve wherever 1t oceurs, . the word,

“Revenue” shall be substnuted and

(b) in the last column headed “Duratlon of protectwe h

K rates of duty”, the existing entries shall ‘be omitted;
(i) in Items Nos. 28(4), 28(33), 28(34) -and 72(14), in the

" last column headed “Duration of protective rates-of duty”, for '
. the word, figures and letters “December 31st, 1958”, ‘wherever -

they occur, the word, ﬁgures and letters “December 31st 19617
. shall be substituted;

({41} in Items Nos 46, 46 (1), 47, 47 (1) 48 and 10 (2), in the

last . colurin headed “Duratlon of protective rates_ of duty”, for
. the word, figures and letters “December 3ist, 1958” wherever

they occur, thé ‘word, figures and Ietters “December 31st, 163"

. shall be substituted:

- {#v) in each -of -the Items Nos. 66 (a) and 66(1), in- the last
colurin headed “Duration of piotective Tates of duty”, for the

word, figures. and letters “December 31st, 1958”, the’ word
ﬁgures and letters “December 31st, '1960” shall be ‘substituted
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"+ (v)in Item No, 70(3)—

"7 (@) in the fourth column headed

“Sténdard ' rate of

-duty”, for .the ﬁgures and words .“35 per cent ad valorem”,

the figures and words “45 per cent ‘ad. valoreq or Rs. 45700
per cwts;: whlchever is ‘higher” shall be substituted, and

(b) in the last column headed “Duratlon of protectlve.

rates of -duty”, for the word, figures and. letters “December '

31st 19587, the word ﬁgures and letters

©.1963” shall be substituted; . LT
(m) for Item- No. 71(14) the followmg Item shall be substx-

cuted namely —_—

‘December 3lst

: ,',‘1'.7'x"(~t4) Steel files (includifig saw|- « -
e -excluding |

- files: but. .

needle ﬁles, mill tooth
| files, rotary: power files -
-and. ampoule’ ﬁles) of
the folléwing - sizes,
- ~namely — ~
not less than 3;- in-
. chés but. not ex-
ceedmg 5% inches.

exceedmg 5} 1nches
7 inchés.

. exceeding - 7 inches

Smches
L » exceedmg 8 mches
-] +but not exceeding
v 10 mches . .

‘exceeding. 10 ipches
but not ' exceeding
12 mches. -

exceedmg 12 mches
but not cxceedmg
14 inches.

exceedmg 14 1nches
bit -not exceeding
: IBmches )

‘but not exceedmg i

L Wéllel;s files, watch- |-
~ -+ ['makers’ . files; other. |

Protective

Protecriye

Protective
but ‘not exceeding |- ;

'Prote’g:tive

_Protective -

Protective

Protective

-

Rs. 7400

per dozen,

| Rs. 800

“per-dozen.

Rs, 11:00

. per.dozen, |

Rs. 15°00

per dozen,

Rs. 19+00
per dozen,

~Rs, 26:00 | ..
~-per dozen,

Rs.-34+00

|. ‘per.dozen,

| December

Ty '3rst,, 1960,

Decembar

- 3rst, 1960,

Decemb'er -
31st, 1960, -

December

L - 318t, 1960,

December

E ~'318t, 1960,

_ Décerniber

~ 31st, 1960,

| ‘December
.318t, 1960”5

(vit) in Item No. 72(d), in the second column headed “Name

‘of article”, for the .words “and also with squirrel cage electric
- motors of one-quarter of one brake-horse-power and above” the
. .words, figures, brackets and letter “and also with electrlc motors
- falling -under: Item No 72(14) (a) ” shall be substituted .
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